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MR, ,'iPEAKER ; No, please. 

!If) '{,.oll 5(~'" ".... (II'~) 
... ,.,,,,'1.( it.m it_ q~ ~ 
~ f~ qt t:(if; A'n ~.,. qU 
~ ~ t aR ~ fcdr( Cfft 
~ it t m fctfqw 'lf4ff it '4T 
~~~ ~ qrtl 

MR. SPEAKER: It is a State' subject. 

,,) '{f1(;r sun, qr-..~: ~ql ~ .. 
~tft~mt"it 1 •••• (.l.1.~JT,,) ... , 

" 
MR. SP JAKEll: P"'pt"rs to be laid. 

".16 Hr •. 

PAPERS LAID ON THE TABLE 

RevIew on' aad Annual RepDrt of 
FerdU.en aad Chemicals Travaacore 
Ltd; Ud),ogmandal, Kerala for 
1979-80 

THE MINISTER OF STATE INTHE 
MINISrRY OF PETROLEUM, CHE-
MIC.\LS AND FERTILISERS (SHRI 
DALBIR SINGH) : On behalf of Shri 
P.O. S!thi. I beg to lay on the Table 
a copy each of the following papers (Hindi 
aDd E~g1ish versions) under sub-section 
(I) of section 619A of the Oompanies 
Act, 1956 :-

(I) Review by the Government on 
the Winking of Fertilisers and Chemicals 
Travancore Limited, Udyogamand;Ll, 
Kerala, for the year 1979-80. 

(2) A'lnu1.l Repltt of the Fertilisers 
and O~o:mica!s Travancore Limited, 
Udyogmllnclal, K~ala, for the year 
1979-80 along with the Audited 
Accounts and the comments of the 
Com')trolJer and Aud'tor General._. 
thereOn. (PltlCld ill LibrarJ S" No. Lt~ 
1600/80. 

Paper (Control) Am_elmeat Order 
IgBo, NotillcadolJ uder lllllutri'; 
(DeveJopmeat aad KeplaaOD) Act. 
Statemeat aad Aaaaal Report 
of HladastaD M.cblae Tool. Ltd.; 
..... lore oa Review oa aacl Aaaaal 
Report of Natioaal New.priat aad 
Paper MDI. Ltd., Nepa ...... , State-
meat aad Annual Report of Triyeni 
.tl"llctural. Ltci., Naial, AU .... bad, 
Reyiew aDd AD.aal Report of HUaciIlS-
taD Paper CorpDralioa Ltd., New Delhi 
a .... NDtllicatioa aDcler ladutrie. 
(Developmeat aad RegaladOD) Act. 

THEM(N(Sr~ROFsrATEIN THE 
MINISTRY OF INDU STay (SHRI 
CH.\RAl'{JIT OHANANA): I beg to 
Illy on the Table :-

(I) A t::opy of the Pape-r (C')ntr.>l) 
Amendment Order 1980 (Hindi 
and English versions) published in 
Notification No. S.O. 9~8(E) in Gazette 
of India dated the 29th November, 
1980, under sub-section(6) of section 3 
of the Etsential C'>mm.odities Act, 
1955. [Placed ill Library .~"'e No. LT-
16:)1/80.] 

(2) A c0i)Y of N'ltific.\tion No. S.O. 
556(E) (Hindi and E!lglish versions) 
published in G:lzette ofIndia dated the 
21St July, 1980 extending the Order 
regarding take over of m'Ulagement 
of Messrs Guluconate Limited, Cal-
cutta, under sectj on 18A of the Ind us tries 
(Dev~lopment and Regulation) Act, 
1951. [Placed in Librtlry Set No. LT-
160 l/Sol 

(3) A copy of the following pape-rs 
(Hindt and English versions) under sub-
sectio:l(I) of section 6I9A of the Com-
p:lnies Act, 1965 :-

(a) (i) A statement rega.rding Review 
by G')vernment on the working of 
Hindustan M;Lchine Tools Limited, 
B:inglore, for the year 1979'"80. 

(ii) Annual Report of the Hindustan 
Machine Tools Limited, Bangalore, 
for the year 1979-80 along with the 
Audited Accounts and the comments 
of the Comptrollrr and Auditor General 
thereon. [PltlClf,/ in Librtlfl' • Se~ No. LT-
1603/So.] 

(b) (i) Review by the Government 
on the working of the National News-
print and Paper Mills Limited, Nepa-
nagar (Madhya Pradesh) for the year 
1979-80. 

(ii) Annual Report of the NatI-w 
Newsprint and Paper Mills Limited, 



~37 
paper" Laid AGRAliAYANA 26, 1902 (SAKA) PapeTS Lai.d 

Np\)lnlgar (M ldh.ya Pradesh) for the 
Y~'At \\}'tl·~~ a\()n~ with the Audited 
Accoallts and the comments of the 
c:):n~)troller and Auditor Genn-al 
thereon. 

(Placed in Library. !He No. LT-I604/HoJ 

(c) (i) Statement regarding Review 
by dle Gt)vcrnment on the working 
of the Triveni Structurals Limited 
N:tini-Allahabad, for the year 1979-80. 

(ii) Annual Report of the Triveni 
Structurab Limited, Naini-Allahabad, 
for the year 1979-80 along with the Au-
dited AccoLUlts and the comments of 
the C l.:n'ltroller and Auditor General 
thereon." 

[Placed in Library. See No. LT-I605/8oj 

(d) (i) Review by the Government 
on the working of the Hindustan Pa~r 
Cl)rporation Limited, New Delhi, for 
the year 1979-80. 

(ii) Annual Report of the Hindustan 
P"'per CQrporation Limited, New Delhi, 
for the year 1979-80 along wi th the 
A"d~ted Accounts and th~ comment!i 
oftn'! C )_:n'ltroller and Auditor General 
thereon. " 

(Placed in Library. See No. LT-I606/80j 

(4) A copy of the S::heduled· Indus-
tries (S;J.bmission of Production Re-
turns) Amendment Rules,1980 (Hindi 
and E'lglish versions) published in 
N )tific:t.tio.:l No. S.O. 7oo(E) in Ga-
zette of Ind~a d1.led the 3rd September 
193:> und~r sub-section(4) of section 
3:1 of the Industries (Development and 
R~gulcation) Act, 1951. 

Placed in Library. See No. LT-1607/80J 

RevieW' 0,. aad AlI1l1lai Report 
of Coal India Ltd. (Coal Miaes 
Aathority Ltd.), 1975-76, Review 
on aad ADDaat Report of National 
Hydro-electric Power Corp Dration 
Ltd., New Delhi aacl Review on 
A1lllllat R':pDrt of Central Power 
Research lutitate, Baagalore 
1979-80· 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIK-
R!\M M!\H,<\jAN) : I beg to lay on 
the Table :-

(I) A copy each of the following 
p3::>~rs u!lder sub-section (I) of section 
619A of the Companies Act, 1956 :-

(1.}.,.(i) Review (Hindi and English 
vcrsio.;u) by the Government on the 

working Qf thr. Goal India limited 
{Coa\ Miues Authority Limited) 
Calcutta, for the year 1975-']6. 

(ii) Annual Report of the Coal 
India Liulit«"d (Coal Mines Authority 
Limited) Calcutta, for the year 1975-76 
along with the Audited Accounts and 
the comments of the Comptroller and 
Auditor Gmeral thereon. 

[Placed in Library. &,I.T-I608/80j 

(b) (i) Review (Hindi and English 
versions) by the Gowrnment on the work.-
ing of the National Hydro-electric Power 
Corporation Limited New Delhi, 
for tht- year 1979-80. 

(ii) Annual Report of the National 
Hydro-electric Power Corporation 
Limited, New Delhi, for the year 1979-
80 along with the Audited Accounts 
and the comments of the Comptroller 
and Audited General thereon. 

(2) A statement (Hindi and English 
versions) showing reasons for delay 
in laying the papers mentioned at (I) 
(8) above. 

[Placed in Library •• ~ No. LT-IGog/80] 

(3) (i) A copy of the Annual R.eport 
(Hindi and English versions) oftht- Cent-
ral Power Research Institute, Banga-
lore, for the year 1979-80 along with 
Audited Accounts. 

(ii) A copy of the Review (Hindi 
and English versions) by the Govern· 
ment on the working of the Central 
Power Research Institute, Bangalore, 
for the year 1979-80. 

[Place~ in Library. See No. LT-161O/8oJ 

C!)rrigendum to S.D. No. 286 (E) laid 
on 18-6-1980. 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA) : 
I beg to lay on the Table a Corrigendum 
(Hindi and English versions) correcting 
the number of S.O. 286(E) laid on the 
Table on the 18th June, 1930 to read 
as 8.0. 386(E). 

[Placed in Library. see No. LT-161I/80) 

Review on and Annual Report of Insti-
tute for Defence Studies and Analyses, 
New Delhi for 1978-79. Notifications under 
Coast Guard Act, statement re-review on 
and Annual Reports of Bharat Earth 
Movers Ltd., Bangalore, Bharat Dynamics 
Ltd.,'Hyderabad, Mishra Dhatu Nigam, 
Hyderbad, Garden Reach Ship B .. ilders 
and Engineers Ltd., Calcutta fQr 1979-80. 
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THE MINISTRY OF DEFESGE (~HRI Government on the working of the' 
SHIVkAJ v. PATIL): I beg to lay Shara. DynamiCi Limitr.d. Hyd~raba.ti 
OIl thr 'table :- for the year 1979-80. 

(I) (i) A copy of the .\uJJual Rl."»urt 
(Hindi and English !~i~n5) or thr 
Inlfitulr for Dr.fenCf' :-;tu(b~ and Ana-
Iysrs. Nt'\\" J)t'lhi for thr y,..r 1 t')7R-7~ 
alonR with AuditM AecountA. 

(ji) A lIitatcnlC.:"t (llill.di and ):;Jlgl~i 
vt'rsionll) n'lardmg ReView by the ~ 
vernment on the working of the IU!lti-
tulr for lkf,.nct' StudiC"S. and Analyst"'" 

• New Delhi, for tbe ),<'ar 1978-79. 

IPI8(;cd iti J..ibl'ary. 8", ~o. 1.'1'-1612/001 

\21 A copy ,..acb of the lolluwi!lH 
Notifications (Hindi and EnglL'itl 
version!l) undrr sub-section (4) of sectiou 
IlZI uf the Cua.4It Guard :\ct, 197H:-

(i) S.R.O. 14(E) published in Gazelle 
of India dated the 20th November, 
1 gRo rmpowering the Coast Guard 
Personnel to exercise the powers and 
dischal-ge the duties under the Codf' 
of Criminal Procedure, 1973 to arrest 
any om~nd~r who has escaped arrf"st 
within local limits of Maritime Zont" 
of the hill toric waten; etc. 

(ii) S.R.O. IS(E) publillhed in Gaz-
cUt" of India dated the 20th Novcm-
hrr, 1980 empow,.ring the Coalilt 
Guard Personnel to exercist" the powers 
and discharge' the dutie!l Imder th(" 
Codf" of Criminal ProC'ooure, 1973 
to arrest anv offender who has escaped 
arreRt withi'n Joca) limits of Maritimc' 
Zone of the historic waters etc. 

IP)acc~ in Library, Set No. LT-161 3/8c,l 

(3) A copy each of the following 
papers (Hindi and English versions) 
under sub-section (1) of section 619:\ 
of the Companies Act, 1956:-

(a) (i) Slatt'ment regarding Review 
by Govemn:(nl on the working of the 
Bharat Earth Movers LimitooJ Banga-
lore', for the year 1979-80 

(ji) Annual Report of the Bharat Earth 
Movers Limite'd Bangalore, for the 
year 1979-80 along with the Audited 
Accounts and the comments of the 

. Compttoller and Auditor General 
thereon, 

(Placed in Library. SH No. LT-1614/80] 

Iii) .\nnual Rep>rt ,ll tbe 8har.u 
nYnamiC'll.imit~ Hyderbad .for the year 
1 97~ along with the Audit Account, 
and' the commmtll of the Comptron~r 
and Auditor General thereon. 

[Plac(!'CI in I.ibrary. ,~ ~o. LT-16IS/8o j 

(c) (i) Statcmcnt r~al-dillg R'!view by 
('~emment on the workcing of the 
.:\fishra Dhatu :'oligoalll Limitrd Hyderbad 
for the year 1979-80. 

(ii) Annual R~rt of tbe Mish~a 
lJhatu NiJ(am LImited Hyderbad; . tor 
the ycar 1979"80 along with the Audited 
Accounu alld tbe comments of the 
Comptroller and Auditor General 
tbereon. 

[Placed in Library. Set ~o. LT-1616/801 

(d) (i) Statement regarding, Review by 
Government on the workmg of th~ 
Garden Reach Shipbuilders and En-
gint"e1'S Limited, Calcutta, for the 
year 1979-80. 

(ii) Annual Report of the Garden 
Reach Shipbuilders and Engineers 
Limited Calcutta, for the year 1979-80 
along with Audited Accounts and 
the . comment~ of the Comptroller 
and Auditor General thereon. 

[Placed in Library. See No. LT-1617/Bol 

Statement rt: Review on and Annual 
Report Mazagon Dock,L,imited, B:o~bay 
tor 1979-80.and Goa Shipyard Llm!teci 
Vasco-da-Gama, Goa for 1979-80. 

SHRI SHIVRAJ V. P:\TIl~ : I also 
Jay Oll the Tablt>:-

<a) (i) Statement regarding Review 
by Government on the working of the 
Mazagon Dock Limited, Bombay" 
for the year 197~. 

(ii) Annual Report of the Mazagon 
Dock Limited Bombay, for the year 
1979-80 along with the Audited Account 
and the comments of the Comptroller 
and Auditor General thereon. 

[Placed in Library. See No. LT-1618/8o) 

(b) (i) Statement regarding Review 
by Government on the working of the 
Goa Shipyard Limited, Vasco-da-
Gama, for the year 1979-80. 

(ii) Annual Report of ~e Goa, Ship-
yard Limited, Vasco-da-Gama, Goa. 
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for t:he } Cal' 197~80 alf)n~ 'with the 
Audilro A('counl!l and tht- C"ommmt.1II 
cf d.r' Comptrolln ad Auditor 
Central thnf'On. 

Statf'mrnt re. RC\'irw on Annual RqKlrt 
of Raman R eseareh Jnstitute Ballgalor e, 
Birbal Sahni Ino;titute of Pa'ar.c(,botan,'. 
LudmClw C.om pute· ~laintf'nann" Cor~ 
plration Limited" Hyrlrrabad and 
Physical Resrarch Lahnrartory, 
Al:mrdahad for 1979-80. 

THE MINISTER UF STATE I~ 
'JHE DEP:\RT~.fF ... '''TS OF SCIENCE 
AND TECHXOLOGY Ar\D 
1c:l,ECTROXICS (SHRI C. P. X. 
SINGH) : I ~ to lay on the Tablt-:-

(I) (i) A copy of the Annual Report 
(Hindi and Fnglish versiOnli) of the 
Ramali R~eardJ Institute, Bangalon" 
for thr 'Yf'ar 1979-Ro along with Auditoo 
Accounts. 

(ii) A statt:lDcnt (Hindi and Fnglish 
versions) regarding Rr-view by the 
Government on t he working of the 
Raman Research In stitute, Bangalorr, 
for the year 1979-80. 

I Pia red in Library. Ste No. LT-1620/So.] 

(2) (i) A copy of the Annual Report 
(Hindi and English versions) of the 
Birbal Sahni Institute of Palaeobotany, 
Lucknow, for the year 1979-80 along 
with Auditrd Accounts. 

(ii) A statement (Hindi and :English 
vClsiom) regardmg Rr-view by the-
Government on the working of the 
Birbal Sahni Imtitute of Palaeobo-
tany, Lucknow, for the year 1979-80. 

[Placed in Library. See No. LT-162Ij80.] 

(g·l A copy each of the fol1owing 
pApers (Hindi and English versions) 
undel' ~u b-section (I) of section 619.-\ 
vi the Companies Act, 1956:-

(i) Statement regarding Review by 
Govememtn on the working of the 
umputer Maintenance Corporatio'} 
Limited, Hyderabad, for the year 
1979-80. 

(ii) Annual Report of the Computer 
Maintenance Co rporation Limited, 
Hyderabad, for the year 1979-80 along 
with . the Audited Accounts and the 
comments of the Comptroller and 
Auditor General thereon. 

[Placed in Library. &e No. LT-1622/80.1 

l,,) (i) A copy of the Annual Report 
(Hindi and English versi()n~) of the 
Physical Rt"Search Laboratory, 
.-\hmf'dabad, for thfO year 1979-80 
alon~ with Auditrd ...\rrou n til. 

{ii} A statement (Hindi alld Kuglish 
\'ersions) regarding Rt"Vit'w by thfO (}o.. 
vemment on the working of the Physical 
Research La bora tory, Ahmf'dahncl 
Jor tht' year 1979-80. 

(Plllt:ld;" LUnar,.,. Sit No. J,T-16~3/IJo.1 

Sodrication under Customs Act, 
and Noti n cation. under Central ExciH 

Rules 

THE ~n~ISTER OF STATE IN THE 
~lINISTR Y OF FISANCE (SHR 
S:\\VAISINGH SISODIA): I bt~~ to 
lay on thr Table :-

(I) A copy of Notification No. (iSR 
68g(E) (Hindi and English versions) 
publi4lhed in Gazette of India dated the 
9th December, 1980 together with an ex-
planatory memorandum making 
certain amendment to Notjfieatioll 
No. 132~CU!;toms dated the 2nd July, 
1980 addmg two more products of Nepa-
lese origin found to qualify for preferen-
tial entry into India under the Indo-
Nepal Treaty of Trade, 1978, under 
section 159 of the Customs Act, 1962. 

[Placed in Library. See No. LT-1624/80.] 

(2) A copy each of the folJowinq-
Notificatjon!! (Hindi and EngJish 
versions) issued under the Central 
Excise Rules, 1944:-

(i) GSR 686(E) published in Gazt:tte 
of India dated the 8th December 19B~ 
together with an explanatory ';'emo-
randum exempting printing and writing 
paper contaj!ling not less than 7.'> ~r' 
cenl by weIght of pulp made from 
bagasse from excise duty. 

(ii) GSR 687(E) publsihed in Gazette 
of India dated the 8th December 1980 
together with an explanatory me~oran­
dum making certain amendment to Noti-
fication No. 47/76-Central Excise dated 
the ,9th March, 1976 sustituting 'vuJ-
camsed rubber products, non-curing, 
for tyres and tubes' for 'rubber products 
commonly known as rubber based 
adhesives for tyres and tubes non-
curing.' ' 

(iii) GSR 688(E) published in Gazette 
of India dated the 8th December 1980 
together with an explanatory meO:oran-
d, m extending excise duty exemptiun 
to Diesel Engines used for replacement 



PapeTB Laid DECEMBER 17, 1980 Comm.. on Absence 244 
01 M e77J,b2T' fro.,., .. 

of Petrol engines in s-wht'eled vehicles 
uJrd a.. taxi,. 

IPlatlilin Library .• fHt No. LT-162S/80.] 

ADDual A.M •• lDeDt Report re-
.pread aacI develop_eDt 01 HiDdi, 
NotlflcatlOD. _der Deihl PoUce Act, 
_d Notillcatloo. UDder AU-IDdi. 

Servl~ Act 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 

.AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI P. 
VENKATASUBBAIAH) : I beg to lay 
on the Table :-

(I) A copy of the Annual Assess· 
ment Report (Hindi and English 
versions) on the programme and its 
implementation for accelerating the 
spread and development of Hindi and its 
progressive use for various official pur-
.poses of the Union, for the year Ig77·78. 

[Plac,din Library .• 'i,e No. LT.1626/80.] 

(2) A copy each of the following 
Notifications (Hindi and English 
venions) under sub.section (2) of sec-
tion 148 of the Delhi Police Act, Ig 78;-

(i) The Delhi Control of Processions, 
assemblies and playing of music, in Pub-
lic Places Regulations" IgSo, published 
in Notification No. 3218/Special Cell 
in Delhi Gazette dated the 7th October J 

19SO. 
(ii) The Constitution of the Delhi 

Defence Societies Rules, Ig80, published 
in Notification No. F. 5/102/80·H{P)/ 
Estt. in Delhi Gazette dated fthe Srd 
December, Ig80. 

IPlaCldin Library. See No. LT-1627/80.] 

(s) A copy each of the following No-
tifications (Hindi and English ver-
sions) under sub-section (2) of section 
S ofthe All India Services Act, 1951 :-

(i) The All India Services (Provident 
.Fund) Fourth Amendment Rules, Ig80~ 
published in Notification No. GSR 1209 
in Gazette of India dated the 22nd 
November 1 1980. 

P.A.C. Statements 
(ii) The All India Services (Dis--

cipline and Appeal) Amendment 
Rules, IgBo, published in Notification 
No. GSR 1220 in Gazette of India 
datrd the 29th November, 1980• 

(iii) The Indian Administrative 
Service (Fixation of Cadre Strength) 
Seventeenth Amendment RCJulatiom. 
IgBo, published in Notification No. 
GSR 674 (E) in Gazette of India dated 
the 1St December, rgBo. 

(iv) The Indian Administrative Ser-
vice (Pay) Fourteenth A!11endm~n t 
Rules, IgSO, publubed in Notification 
No. GSR 675(E_) inGazette of India dated 
the 1St November, Ig80. 

(v) The All India Services (Provi. 
dent Fund) Fifth Amendment Rules, 
IgBO, published in Notification No. 
GSR 1235 in Gazette of India dated 
the 6th December, Ig80. 

[Plaetd in Library. S,t No. L T.1628/Bo.] 

COMMITTEE ON ABSENCE OF 
MEMBERS FROM SITTINGS OF 

THE HOUSE 

SHRI P. V.G. RAJU (Blbbili) : I 
lay on the Table Minutes of the sittings or 
the Committee on Abgence of Member.s 
from the sittings of the House held on the 
12th December, 1 gOo. 

12' 21 hr •• 

STATEMENTS OF PUBLIC 
ACCOUNrS COMMIT fEE 

SHRI CHANDRAJIT YADAV 
(Azamgarh) ; I lay O!l the Table (English 
and Hindi versions) of the following 
statement ;-

(I) Statement showing Action 
Taken by Government on the recommen-
dations contained in Chapter I and 
final replies in respect of Chapter V 
of Eighty.third Report (Sixth Lok 
Sabha) on Export of Engineering 
goods. 

(2) Statement showing Ac1ion 
Taken by Government on the recom· 
mendations contained in Chapter I of 
Ninety-second Report (Sixth Lok 
Sabha) on Resettlement of Exservicc-
men near Seijeesa. 


